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Furnishing of new S T C. Building at 
Chandralok, New Delhi

4182. SHRI SUBODH HANSDA : 
Will the Minister of FOREIGN TRADE 
be pleased to state :

(a) whether the present management of
the State Trading Corporation has spent
Rs. 45 lakhs on furnishing their new office
at Chandralok, New Delhi ;

(b) whether his Ministry has instituted 
a separate enquiry to find out why the State 
Trading Corporation has delibrately furnished 
break-up of cost at Rs. 22.59 lakhs which is 
a much lower figure ;

(c) the steps Government propose to 
take to stop all and continuous infructuous 
expenditure initiated by the State Trading 
Corporation ; and

(d) the names and addresses of all the 
contractors to whom awards were given for 
furnishing, building partitions etc. ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI

A. C. GEORGE) : (a) and (b). No, Sir. 
The expenditure on furnishing etc. was only 
Rs. 22.59 lakhs upto the end of November,
1970.

(c) Furnishing of office building is a 
continuing process and depends on the day 
to day need for furniture, equipment etc. 
and.

(d) A list is laid on the Table of the 
House. \ Placed in Library. See 
No. LT—624/71]

Decision on Tariff Commission Report 
on Jute Goods

4183. SHRI P. NAFASIMHA RUDDY: 
Will the Minister of FOREIGN TRADE 
be pleased to s’ate :

(a) whether Government have taken any 
decision on the Tarrif Commission Report 
on Jute goods ; and

(b) if so, the main features thereof ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE) : (a) Not yet, Sir.

(b) Does not arise.

Atomic Power Project at Kalpukkam

4184. SHRI P. NARAS1MHA REDDY: 
Will the Minister of ATOMIC ENERGY 
be pleased to state :

(a) whether the Atomic Power Project 
at Kalpakkam in Tamil Nadu has been 
completed ; and

(b) if not, the reasons therefor ?

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
HOME AFFAIRS AND MINISTER OF 
INFORMATION AND BROADCASTING 
(SHRIMATI INDIRA GANDHI) ; (a) No, 
Sir.

(b) The delay in the commissioning of 
the first unit of the Madras Atomic Power 
Project is partly due to time taken in the 
effort to obtain credits to cover the foreign 
exchange component of expenditure involved




